Reserve Bank of India Services Board

Direct Recruitment for the Posts of Officers in Grade ‘B’ (Direct Recruit-DR) (On Probation-OP)
(General/DEPR/DSIM) Cadres - Panel Year - 2025 in Reserve Bank of India (RBI)

(Joint Undertaking/Declaration Form)

Particulars of the Scribe brought by the PwBD Candidate Paste a recent

Colour
1. Name and Roll No. of the PwBD Passport size
Candidate (opted to use scribe) Photograph of
2. Date of Birth of the PwBD : the Scribe

Candidate

3.  Name of the Post Applied
(General/DEPR/DSIM)

4. Examination Centre

5.  Name of the Scribe
6. Date of Birth of the Scribe
7. Address of the Scribe

8. Permanent Address of the Scribe
(with Mobile No.)

9. Educational Qualification of the
Scribe

10. Relationship, if any, of the Scribe
to the PwBD Candidate

DECLARATION

We hereby declare that the particulars furnished above are true and correct to the best of our
knowledge and belief. We have read the instructions of the Reserve Bank of India Services Board
regarding the conduct of the PwBD candidates/Scribe at the examination and the other conditions
therein and we hereby undertake to abide by them. The candidate declares that he/she needs a scribe
as permissible under the GOI rules governing the recruitment of PwBDs and undertakes to fully
satisfy the Medical Officer of the Reserve Bank of India that there was necessity for use of a
scribe as his/her writing speed is affected by the disabilities. The candidate also declares that
he/she possesses Medical Certificate from prescribed competent authority about his/her disability and
the same will be produced as and when called for. We declare that in case any of the above particulars
or declaration is found to be not correct, the candidate will stand disqualified.

(Both should sign in the presence of the Venue Officer/Centre Coordinator and
Invigilator/Supervisor/VVenue-in-Charge)

Signature of the Candidate Signature of the Scribe
Date : Date :
Signature of Venue Officer/Centre Signature of the Invigilator / Supervisor/Venue-in -

Coordinator Charge



